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2. That the present Original Application, registered suo-motu, the 

Tribunal is considering the issue of felling and auction of 400 green 

trees in Lucknow, Uttar Pradesh. 

 

3. That the updated status regarding the compensatory afforestation 

pertaining to the permission granted by the Forest department for the 

felling of 400 trees (92 trees permission granted to UPSRTC; 

permission for felling of 308 trees granted to UPSIDA). 

 

 

4. That with regards to the compensatory afforestation of 920 trees in 

lieu of felling of 92 trees by the UPSRTC, the forest department has 

received the requisite amount from the concerned agency for carrying 

out the plantation. Furthermore, it is submitted that the work of 

plantation is on-going and shall be completed by the end of March, 

2026. 
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5. That with regard to the compensatory afforestation requirement of 

3080 trees in lieu of felling of 308 trees by UPSIDA, it was observed 

that the plantation of ten times the number of trees had not been 

undertaken. Consequently, a meeting was convened on 26.02.2026 

under the chairmanship of the Additional Principal Chief Conservator 

of Forests / Chief Conservator of Forests, Lucknow Circle, Uttar 

Pradesh, with the officials of UPSIDA to deliberate upon and address 

the said issue. 

A copy of the MOM dated 26.02.2026 is annexed herewith and 

marked as ANNEXURE-1. 

 

6. That during the above- mentioned meeting dated 26.02.2026, the 

officials present of UPSIDA were directed to ensure the plantation of 

trees by 07.03.2026 and provide the forest department with relevant 

details in a report regarding the species, latitude and longitutdes, 

photographs.  

 

7. That in pursuance of the directions issued during the said meeting, as 

per the report received from UPSIDA, compensatory plantation 
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against the required number of 3080 trees, a total of 3110 trees has 

been planted by the concerned agency.  

A copy of the report dated 06.03.2026 is annexed herewith and 

marked as ANNEXURE-2. 

 

8. That upon receipt of the report from UPSIDA, the Deponent vide 

letter dated 06.03.2026 has directed the Range Forest Officer(s), 

Kukrail and Sarojini Nagar conduct a joint inspection and submit a 

factual report in this regard. 

A copy of letter dated 06.0.32026 is annexed herewith and marked as 

ANNEXURE-3. 

 

9. That RFO, Sarojini Nagar, vide letter dated 09.03.2026, submitted to 

the Divisional Office a inspection report confirming the plantation of 

2108 saplings at various locations. It is submitted that the verification 

of the remaining trees planted is currently underway. 

A copy of the letter dated 09.03.2026 along with photographs is 

annexed herewith and marked as ANNEXURE-4. 
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